IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :18-02-2026

Date : 18.02.2026

Applied For

ABLAPL- Order Dtd. 2026-02-
11992/2026(18.02.2026 971/2026 AK TRIPATHY |C.O. 13

ABLAPL- COURT NO. |Order Dtd. 2026-02-
11993/2026(18.02.2026 975/2026 G SAHOO C.0. 3 OLD 13 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-02-
11994/2026(18.02.2026 972/2026 BS SWAIN C.0. 3 OLD 13

ABLAPL- COURT NO. |[Order Dtd. 2026-02-
11995/2026(18.02.2026 14599/2025 HK PATRA C.0. 3 OLD 13 BAIL-2

ABLAPL- COURT NO. |Order Dtd. 2026-02-
11996/2026(18.02.2026 977/2026 PK BARIK C.0. 3 OLD 13

ABLAPL- COURT NO. |Order Dtd. 2026-02-
11997/2026(18.02.2026 978/2026 S DASH C.0. 3 OLD 13

ABLAPL- COURT NO. |Order Dtd. 2026-02-
11998/2026(18.02.2026 12993/2025 KK NATH C.0. 3 OLD 13 BAIL-1

WP (C) - SUBASH COURT NO. |Order Dtd. 2026-02-
11999/202618.02.2026 4398/2026 |CHANDRA PANI c.0. 3 OLD 17

WP (C) - SUBASH COURT NO. |Order Dtd. 2026-02-
12000/2026118.02.2026 4421/2026 |CHANDRA PANI c.0. 3 OLD 17

ABLAPL- COURT NO. |Order Dtd. 2026-02-
12001/2026|18.02.2026 1007/2026 B R MOHANTY |[C.O. 3 OLD 13

CMP- COURT NO. |Order Dtd. 2026-02- |WRIT
12006/2026(18.02.2026 262/2026 A.PATTANAIK [|C.O. 3 OLD 11 BRANCH-3

CMAPL- COURT NO. |Order Dtd. 2026-03-
12015/2026(18.02.2026 10/2026 R K BARIK C.0. 53 54

CRLREV- COURT NO. |Order Dtd. 2026-02- |CRIMINAL
12017/2026(18.02.2026 787/2013 L.SAHOO C.0. 15 17 REVISION

CRLMC- COURT NO. CRIMINAL
12018/2026(18.02.2026 1065/2024 A .MOHANTY C.0. 15 MISC

ABLAPL- COURT NO. |Order Dtd. 2025-12-
12019/2026(18.02.2026 14513/2025 T R DAS C.O. 17 53 BAIL-1
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ABLAPL- COURT NO. |Order Dtd. 2025-01-
12020/2026(18.02.2026 (- © . |T R DAS s 3
ABLAPL- COURT NO. |Order Dtd. 2026-02-
12021/202618.02.2026 702" o IS DAS S 1
CRLMC- COURT NO. |Order Dtd. 2026-02-
12022/2026|18.02.2026  |c 7 00 D SAMAL 5 orD i
BLAPL- COURT NO. |Order Dtd. 2026-02-
12025/202618.02.2026 |7 ¢>", R DAS 3 i BAIL-1
CcMP- COURT NO. [Order Dtd. 2026-02-
12027/2026 |18.02.2026 | [ o0 o0, |M.R.SAHOO 3 1
ABLAPL- COURT NO. |Order Dtd. 2026-02-
12028/2026 [18.02.2026  [g-* "0 . |BP TANGA 3 oLn 1
ABLAPL- COURT NO. |Order Dtd. 2026-02-
12029/2026 |18.02.2026  [go> "0 . |DP DASH 3 oLn 1
ABLAPL- COURT NO. |Order Dtd. 2026-02-
12030/2026(18.02.2026 g~ - |DP DASH 3 oLn 0
ABLAPL- COURT NO. |Order Dtd. 2026-02-
12031/2026 [18.02.2026  [g7° 00 |G SAHOO 3 oLn 1 BATL-2
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
12032/2026 |18.02.2026 | jooc o0, |B K DAS 3 oLn o (DTVISTON
BENCH-1)
WP (C) - HN COURT NO. |Order Dtd. 2026-02- |WRIT
12033/202618.02.2026 1750/2026 |MOHAPATRA 3 OLD 17 BRANCH-2
WP (C) - HN COURT NO. |[Order Dtd. 2026-02- |WRIT
12034/2026118.02.2026 22176/2025 MOHAPATRA 3 OLD 13 BRANCH-8
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12040/202618.02.2026 |, 00~ - |B.K.SETHI 3 oLD 5 ERANCH-S
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12042/202618.02.2026  |32o20 0 o B.K.SETHI 3 oLn o ERANCH-€
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
12044/202618.02.2026 |,-c0 >0 . |A K BEHERA 3 oLb . R ANCH-2
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12046/2026 [18.02.2026 |, - 00 . |S.K.PATRA 3 oLh o R ANCH-2
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
12048/202618.02.2026 |,-c. >0 . |A K BEHERA 3 oLb . R ANCH-S
WP (C) - COURT NO. [Order Dtd. 2026-02-
12049/2026|18.02.2026 |, >%> . U P BAG 3 oLh o
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12050/2026|18.02.2026 |50, 000 . |S.K.PATRA 3 oiD . R ANCH-S
[12051/2026[18.02.2026  [wp(C) - U P BAG COURT NO. Order Dtd. 2026-02-

21)
(Se¢




4694/2026 3 OLD 17
WP (C) - COURT NO. |order Dtd. 2026-02- |[WRIT
12053/202618.02.2026 |0 )° - |s DAsH SO o N NCHA1
WP (C) - COURT NO. Order Dtd. 2026-02-
12055/202618.02.2026 50100 |7 P KAR S o
WP (C) - COURT NO. Order Dtd. 2026-02-
12058/202618.02.2026 520007 |7 P KAR S o
WP (C) - COURT NO. Order Dtd. 2026-02- |[WRIT
12060/202618.02.2026 |30 )° A MOHANTY S o N NCH 3
WP (C) - SURYAKANTA COURT NO. Order Dtd. 2026-02- |WRIT
12062/2026|18.02.2026 3753/2026 |DASMOHAPATRA 3 OLD 17 BRANCH-8
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
12065/202618.02.2026  [o¢ ()" |k ¢ paNDA : o o NCHA1
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12068/202618.02.2026 ;75" D NAYAK : o o NCHoD
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12070/2026(18.02.2026  [hc 2)° A P SAHOO : o o NCHD
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12072/202618.02.2026 |50 27 Is C DasH : o o NCH4
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12074/202618.02.2026 |50.°07 . |c R NAYAK : o N NCH. 3
WP (C) - COURT NO. Order Dtd. 2026-02- |[WRIT
12077/2026(18.02.2026 o0 20" |6 SUNDARA : > R
WP (C) - COURT NO. |order Dtd. 2026-02- |[WRIT
12079/202618.02.2026 |1 07 |G SUNDARA : > N NCH.2
RAJIV KU
MAHANTA, M/S
12081/202618.02.2026 §§3§020 CHITTA Sogig NO. gfder Ptd. 9999-12 ;iggigAL
RANJAN SAHU,
P.K.MISHRA
ABLAPL- COURT NO. Order Dtd. 2026-03-
12082/202618.02.2026  |5o)0 " A. K. BEHERA oy o
WP (C) - COURT NO. Order Dtd. 2026-01-
12083/202618.02.2026 |3 07 . |p PARIDA SO o
ABLAPL- SRINIBASH COURT NO. Order Dtd. 2026-02-
12084/202618.02.2026 942/2026 MOHANTY 3 OLD 12
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
12085/202618.02.2026 321007 s, R BARIK - e N NCH_ 6
WP (C) - COURT NO. Order Dtd. 2026-02-
12086/202618.02.2026 oo 7 P N NAYAK - o
WP (C) - COURT NO. |order Dtd. 2026-02-
12088/202618.02.2026 |3, 00" A MOHANTY - o
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RSA- COURT NO. |Order Dtd. 2026-03- |SECOND
12089/2026(18.02.2026 65/2022 S MOAHARANA 53 30 APPEAL
RSA- COURT NO. |Order Dtd. 2026-03- |SECOND
12090/2026(18.02.2026 71/2022 S MOAHARANA 53 30 APPEAL
WP (C) - COURT NO. |Order Dtd. 2026-02-
12091/2026|18.02.2026 4391/2026 K C TRIPATHY 23 17
RVWPET- COURT NO. |Order Dtd. 2026-02- |CIVIL
12092/2026|18.02.2026 104/2022 P K RATH 53 13 REVISION
CONTC- COURT NO. |Order Dtd. 2026-02-
12093/2026(18.02.2026 3297/2022 P K RATH 23 13 CONTEMPT
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
12095/2026(18.02.2026 30269/2023 P CH DAS 53 11 (DIVISION
BENCH-3)
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
12096/2026|18.02.2026 32192/2023 P CH DAS 53 11 (DIVISION
BENCH-3)
WRIT
CHIEF
WP (C) - 1o Order Dtd. 2026-02- |BRANCH
12097/2026(18.02.2026 32200/2023 P CH DAS gg§£$CE S 18 (DIVISION
BENCH-3)
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
12098/2026(18.02.2026 4299/2026 A K MISHRA 1 30 BRANCH-3
CHIEF
WP (C) - , o Order Dtd. 9999-12- |WRIT
12099/2026(18.02.2026 12686/2025 S K SAHU JUSTICE'S 31 BRANCH-5
COURT
WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT
12100/2026|18.02.2026 6262/2025 B K DAS 1 31 BRANCH-6
WP (C) - COURT NO. |Order Dtd. 9999-12-
12101/2026(18.02.2026 4803/2026 T K NAYAK > OLD 31
WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT
12103/2026(18.02.2026 4837/2026 T K NAYAK > OLD 31 BRANCH-6
WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT
12104/2026|18.02.2026 4827/2026 T K NAYAK > OLD 31 BRANCH-6
WP (C) - COURT NO. |Order Dtd. 9999-12-
12105/2026(18.02.2026 4832/2026 T K NAYAK > OLD 31
WP (C) - TUSHAR KANTA COURT NO. |Order Dtd. 9999-12-
12106/2026(18.02.2026 4856/2026 |[NAYAK C > OLD 31
WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT
12107/2026|18.02.2026 4826/2026 T K NAYAK > OLD 31 BRANCH- 4
WP (C) - COURT NO. |Order Dtd. 2026-02-
12108/2026|18.02.2026 4801/2026 T K NAYAK > OLD 1o
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WP (C) - TUSHAR KANTA COURT NO. |Order Dtd. 9999-12-
12109/2026|18.02.2026 |, oot 00 o |oan 5 OLD 31
WP (C) - AJAYA KUMAR COURT NO. |Order Dtd. 2026-02- |WRIT
12110/2026|18.02.2026 |/ 005056 |prADHAN 2 OLD 12 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2026-02-
12111/2026|18.02.2026 |, o 2%> . D BISWAL 5 oL 5
WP (C) - COURT NO. |Order Dtd. 2026-02-
12112/2026(18.02.2026 4817/2026 D BISWAL 5 OLD 17
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
12113/2026|18.02.2026 | o %0, N K ROUT > oL 15 BRANCH-4
WP (C) - COURT NO. |Order Dtd. 2026-02-
12114/2026|18.02.2026 |, oo 2'> - |J LENKA 5 OLD 5
WP (C) - COURT NO. |0rder Dtd. 2026-02- |WRIT
12115/2026|18.02.2026 | 00 %00, (A K PANDA 5 OLD 5 BRANCH- 6
WP (C) - COURT NO. |0rder Dtd. 2026-02-
12117/2026|18.02.2026 |- o0%> . A K PANDA 5 OLD I
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
12118/2026|18.02.2026 || 2o5 -0, (A K PANDA 5 OLD i (DTVISTON
BENCH-3)
WP (C) - P K COURT NO. |order Dtd. 2026-02- |WRIT
12119/2026/16.02.2026  |))99,5006 |MOHAPATRA 2 OLD 12 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
12120/2026|18.02.2026 | ., oo . [P K LENKA 5 OLD I BRANCH-S
WP (C) - COURT NO. |0rder Dtd. 2026-02-
12121/2026|18.02.2026 |, 5705 |A K PANDA 5 OLD 0
WP (C) - COURT NO. |order Dtd. 2026-02- |WRIT
12122/2026|18.02.2026  |[go00 0o A K PANDA 5 OLD 0 BRANCH-2
WRIT
WP (C) - COURT NO. |0rder Dtd. 9999-12- |BRANCH
12123/2026(18.02.2026  |,--2° o |D K SAHU 5 oLD 31 (DTVISTON
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-02-
12124/2026(18.02.2026 |- 0 o, |S DAS 5 OLD 5
WP (C) - COURT NO. |0rder Dtd. 2026-02- |WRIT
12125/2026(18.02.2026 | 057 o0, [S CH DAS > oL 5 BRANCH-7
WP (C) - COURT NO. |0rder Dtd. 9999-12- |WRIT
12126/2026(18.02.2026 | -> o ) . |A B MALLICK . 31 BRANCH-6
WP (C) - COURT NO. |O0rder Dtd. 2025-10-
12127/2026|18.02.2026 |, o250 o |H SUNDARA : P
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WP (C) -

COURT

NO.

Order

Dtd.

2026-02-

WRIT

12128/2026|18.02.2026 4730/2026 M R SAHOO 6 17 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2026-02-
12129/2026(18.02.2026 4755/2026 M R SAHOO 6 17
WP (C) - SITANSU COURT NO. |Order Dtd. 2026-02-
12130/202618.02.2026 4912/2026 |MOHAN SINGH 6 17
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
12131/2026(18.02.2026 3367/2026 B K PANDA 6 17 BRANCH-7
WP (C) — N K COURT NO. |Order Dtd. 2026-02-
12133/202618.02.2026 4343/2026 |SATAPATHY 6 17
ABLAPL- COURT NO. |[Order Dtd. 2026-02-
12135/2026(18.02.2026 447/2026 DP DASH 3 OLD 13 BAIL-1
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
12136/2026(18.02.2026 4786/2026 M R SAHOO 3 OLD 17 BRANCH-6
WP (C) - COURT NO. |[Order Dtd. 2026-02- |WRIT
12137/2026|18.02.2026 4778/2026 M R SAHOO 3 OLD 17 BRANCH-5
ABLAPL- COURT NO. |Order Dtd. 2026-02-
12138/2026(18.02.2026 1839/2025 DP DASH 3 OLD 13
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
12139/2026(18.02.2026 4771/2026 M R SAHOO 3 OLD 17 BRANCH- 4
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
12140/2026(18.02.2026 4767/2026 M R SAHOO 3 OLD 17 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-02-
12141/2026(18.02.2026 4723/2026 M R SAHOO 3 OLD 17
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
12142/2026(18.02.2026 4726/2026 M R SAHOO 3 OLD 17 BRANCH-1
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
12144/2026(18.02.2026 5210/2026 M R SAHOO 3 OLD 17 (DIVISION
BENCH-3)
WP (C) - COURT NO. |Order Dtd. 2026-02-
12145/2026(18.02.2026 5132/2026 M R SAHOO 3 OLD 17
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
12146/2026|18.02.2026 5055/2026 M R SAHOO 3 OLD 17 BRANCH-8
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
12147/2026|18.02.2026 5054/2026 M R SAHOO 3 OLD 17 BRANCH-4
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
12148/2026(18.02.2026 5051,/2026 M R SAHOO 3 OLD 17 BRANCH-6
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A

WP (C) -

COURT

NO.

Order

Dtd.

2026-02-

WRIT

12149/2026(18.02.2026 |n0 o)° o M R SAHOO oy o N NCH 7
WP (C) - COURT NO. Order Dtd. 2026-02- [WRIT
12150/202618.02.2026  |yco)> o M R SAHOO S o N NCH_ 6
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12151/202618.02.2026 |yc O)° M R SAHOO S o N ANCHLS
WP (C) - COURT NO. Order Dtd. 2026-02-
12152/202618.02.2026 |y ) o M R SAHOO S o
WP (C) - COURT NO. Order Dtd. 2026-02- [WRIT
12153/202618.02.2026 |0 > M R SAHOO S o N ANCHLT
WP (C) - COURT NO. Order Dtd. 2026-02-
12154/202618.02.2026 |y &) M R SAHOO oy o
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
12155/202618.02.2026 |52l |7 SAHOO - o ANCHS
WRIT
WP (C) - COURT NO. Order Dtd. 2026-02- |BRANCH
12156/202618.02.2026 |55 )7 s DEVI - > oTVISTON
BENCH-1)
WP (C) — ASWINI COURT NO. Order Dtd. 2026-02- |WRIT
12157/2026|18.02.2026 1500/2026 |MOHANTY 6 17 BRANCH-1
WP (C) - COURT NO. Order Dtd. 2026-02- [WRIT
12159/202618.02.2026 |y ) A K SAHOO : > R
WP (C) - COURT NO. Order Dtd. 2026-02- [WRIT
12160/2026(18.02.2026  [5°5)° - |p K LENKA . o RGN
WP (C) — KAPILA COURT NO. Order Dtd. 2026-02- |WRIT
12161/2026|18.02.2026 3367/2026 |CHARAN NAYAK 6 17 BRANCH-7
WRIT
WP (C) - COURT NO. Order Dtd. 2026-02- |BRANCH
12162/202618.02.2026 |5° /)7 _|B N SARANGI . o oryrSTON
BENCH-3)
WRIT
WP (C) — BRAJA MOHAN COURT NO. Order Dtd. 2026-02- |BRANCH
12163/202618.02.2026 5094/2026 |SARANGI 6 17 (DIVISION
BENCH-3)
WP (C) - BRAJA MOHAN COURT NO. Order Dtd. 2026-02- |WRIT
12164/2026/18.02.2026  |5091 /5006 |SARANGT 6 17 BRANCH-8
WP (C) - COURT NO. |order Dtd. 2026-01- |WRIT
12165/202618.02.2026 |3 (507 b K SaHU : o N NCH- 7
WP (C) — PARSURAM COURT NO. Order Dtd. 2026-02- |WRIT
12166/2026/18.02.2026 )1 0.75006 |panDa 1 13 BRANCH-7
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
12167/2026(18.02.2026  |1¢ 20> |s NAYAK o o N NCH- 7
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WRIT

12168/2026|18.02.2026 fzé§>5026 H K MOHANTA ggURT NO. ?;der btd. 2026-02- ?§?$§SION

BENCH-2)
12169/2026|18.02.2026 fg£$>5026 B BARIK ggURT NO. ?;der btd. 2026-02- g§£ECH_7
12170/2026|18.02.2026 ggég>5026 S K BISWAL ggURT NO. ?gder btd. 2026-03-
12171/2026|18.02.2026 ?2??5;525 CR SATAPATHY ESURT NO. ?;der btd. 2026-02-

WRIT
12172/2026|18.02.2026 ?gég;;2025 J SAHOO S?URT NO. ggder btd. 2026-03- ?§?§§§ION

BENCH-2)
12173/2026(18.02.2026 22;?58;6 KC MAJHI g?URT NO. ?ider btd. 2026-02- |5 rq 5
12174/2026|18.02.2026 Zgég}5026 G R PATRA S?URT NO. gii;CH_3
12175/2026|18.02.2026 222?58;6 ?ggiN SHAKTI C g?URT NO. ?gder Dtd. 2026-02- BATL—2
12176/2026|18.02.2026 2?5?53;6 SP SAMANTA gogig NO. ??der btd. 2026-02- lpp1p o
12177/2026|18.02.2026 222?58;6 SP SAHOO gogig NO. ?ider btd. 2026-02- |pp1p 4
12178/2026|18.02.2026 238?58;6 PC DASH gogig NO. ??der btd. 2026-02- |pp1p 5
12179/2026|18.02.2026 22;?58;6 TR DAS gogig NO. ?ider btd. 2026-02-
12180/2026|18.02.2026 223558;6 SK SUNDARA gogig NO. ?;der btd. 2026-02-
12181/2026|18.02.2026 222?58;6 PK PAL gogig NO. ?gder btd. 2026-02-
12183/2026|18.02.2026 222?58;6 B SINGH gogig NO. ??der btd. 2026-02-
12184/2026|18.02.2026 22;?53;6 iéﬂigSH gogig NO. ?gder btd. 2026-02-

MAHANTY

12185/2026|18.02.2026 ?33352626 PK BARIK gogig NO. ?gder btd. 2026-02-
12186/2026|18.02.2026 ?§f25§826 ?ﬁgiN SHAKTL | gogig NO. ?ider btd. 2026-02= lpp11 5
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ABLAPL- COURT NO. |Order Dtd. 2026-02-
12187/2026118.02.2026 1386/2026 PC DASH 3 OLD 17
WP (C) - COURT NO. |0rder Dtd. 2026-02-
12189/2026118.02.2026 19128/2024 P C MOAHNTY 3 OLD 12
ABLAPL- COURT NO. |O0rder Dtd. 2026-03-
12193/2026118.02.2026 976/2026 B R MOHANTY 3 OLD 09 BATIL-2
BLAPL- COURT NO. |Order Dtd. 2026-02-
12194/2026118.02.2026 6327/2025 N SAHOO 3 OLD 17
WP (C) - HIMANSU COURT NO. Order Dtd. 2026-02- |WRIT
12195/2026//18.02.2026 2789/2022 |SEKHAR DEO 3 OLD 10 BRANCH-1
CONTC- COURT NO. |0rder Dtd. 2021-08-
12196/2026118.02.2026 4938/2021 R R DAS 59 o5 CONTEMPT
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12197/2026|18.02.2026 36150/2025 [0 P BAG 55 1 BRANCH-2
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12198/2026118.02.2026 24070/2022 M R SAHOO 59 17 BRANCH-5
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12199/2026|18.02.2026 1704/202¢ |B C PANDA 55 1 BRANCH-2
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
12209/2026|18.02.2026 36951 /2025 [P K MISHRA 55 1 BRANCH- 6
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
12210/2026118.02.2026 4991/2026 D P DASH 5 13 (DIVISION
BENCH-3)
CRLMC- COURT NO. Order Dtd. 2026-01-
12211/2026118.02.2026 5673/2025 P K MISHRA > OLD 06
BLAPL- COURT NO. |Order Dtd. 2026-02-
12212/2026118.02.2026 11731/2025 HK PATRA > OLD 17
BLAPL- COURT NO. |O0rder Dtd. 2026-02-
12214/2026118.02.2026 10712/2025 BB ROUT > OLD 17 BATIL-2
BLAPL- BIBEKANANDA COURT NO. |O0rder Dtd. 2026-02-
12215/20261(18.02.2026 9569/2025 |MAHAPATRA > OLD 17 BATIL-1
BLAPL- COURT NO. |O0rder Dtd. 2026-02-
12216/2026118.02.2026 11673/2025 S BARIK > OLD 17
BLAPL- COURT NO. |O0rder Dtd. 2026-02-
12218/20261(18.02.2026 11669/2025 S MOHANTY > OLD 17
BLAPL- COURT NO. Order Dtd. 2026-02-
12219/20261(18.02.2026 9603/2025 TK BARIK > OLD 17
CRLREV- AMLAN COURT NO. |Order Dtd. 2026-02-
12221/202618.02.2026 93/2026 MOHANTY 2 OLD 13
5W12222/2026|l8.02.2026 'BLAPL- BS MALLICK COURT NO. |Order Dtd. 2026-02- |BAIL-2
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| 110725/2025 | 2 OLD 17

12223/2026|18.02.2026 gi??ggg ﬁggiETY gogig NO. ?;der btd. 2026-02-
12224/2026|18.02.2026 ?8353;2025 AK BEHERA gogig NO. ?;der btd. 2026-02-
12225/2026|18.02.2026 225;2026 C R KAR gogig NO. ?gder btd. 2026-02-
o sasze L e coms w0 e s nzeor iz
12228/2026|18.02.2026 ggTTS;OZS ?_iiSH KUMAR gogig NO. (ljgder Dtd. 2026-02-
12239/2026|18.02.2026 ?Sé$>5026 P K LENKA gogig NO. ggder btd. 2026-01- EEiECH_l
12241/2026|18.02.2026 ggig>5026 P K LENKA fSURT NO. Szder btd. 2026-03- giigCH_l
12242/2026|18.02.2026 22;31;2017 P K SWAIN iSURT NO. igder btd. 2026-02- giiECH_6
12244/2026 18.02.2026 giig;;2017 R K MOHABHOT ESURT NO- ?;der btd. 2026-02- giiECH—7
12245/2026|18.02.2026 ?§3ﬁ52626 J KAMILA fSURT NO. 2§der btd. 2026-02-
12246/2026|18.02.2026 ?35‘352626 G JAYASINGH SgURT NO. ?gder btd. 2026-02- |pa1y 5
12247/2026|18.02.2026 ?§i§52526 KK NATH fSURT NO. ?ider btd. 2026-02-
12248/2026|18.02.2026 ?§i§5§626 SK DASH fSURT NO. ??der btd. 2026-02- lpp1p o
12250/2026(18.02.2026 ‘?E’I{‘?%B% J KAMILA SgURT NO. ?gder btd. 2026-02- |pa1y 5
12251/2026|18.02.2026 ?§§?5§626 iggii KUMAR igURT NO. ?ider btd. 2026-02- lpp1p o
12252/2026|18.02.2026 ?§§§5§626 S MOHANTY gogig NO. ?ider btd. 2026-02- lpppp o
12253/2026|18.02.2026 ?33352626 B BARIK gogig NO. ?ider btd. 2026-02-
12254/2026|18.02.2026 22;?58;6 AK BEHERA gogig NO. ?gder btd. 2026-02- lpp1p 5
12256/2026 18.02.2026 2?358;6 BK MOHARANA gogig NO- Cl)gder btd. 2026-02- Igarp»
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{:12261/2026 18.02.2026 |717027 |G gavasNGH [c.o. |JO0RD O Order brd. 20267027 lparr-o ;Ei
5 [12262/2026(18.02.2026 ?2??58;6 iigﬁfBAR c.o. gogig NO. ?;der btd. 2026-02- |pp1p 4 %22
;-12263/2026 18.02.2026 ??gégg;6 ii;ﬁiBAR c.o. gogig NO. ?gder btd. 2026-02- géi
;_12264/2026 18.02.2026 ?ﬁ?égg;6 ii;?iBAR c.o. gogig NO. ?gder btd. 2026-02- géi
;-12270/2026 18.02.2026 [[01C)° ek gmna fcoo.  [SOURD MO O der Drd. 20260 R o3 gé;
;_12272/2026 18.02.2026 32232626 A.SAHOO c.o. SgURT NO. ggder btd. 2026-02- g%;
;_12273/2026 18.02.2026 225;2026 A.MOHANTY  [C.O. gogig NO. 2§der brd. 9999-12- gé;
;_12274/2026 18.02.2026 ggg;2026 A.MOHANTY  [C.O. gogig NO. gfder btd. 9999-12- g%;
;_12275/2026 18.02.2026 ?2;7/2025 K.N.SAHOO  [C.O. Sogig NO. ?gder btd. 2026-02- g%;
;-12276/2026 18.02.2026 52232826 DILLIP SAMAL|[C.O. gogig NO. ?gder ptd. 2026-02- %E;
;_12277/2026 18.02.2026 32232626 iigiA RANJAN |- o, Sogig NO. ?gder btd. 2026-02- g%;
;_12279/2026 18.02.2026 fgég};OZG A K SWAIN  [C.O. gogig NO. ?gder btd. 2026-02- g%i
[12281/2026]18. 02. 2026 32232626 S.NAYAK C.0. Sogig NO. ?gder btd. 2026-02= | onrEmpr ;Ef
;_12282/2026 18.02.2026 g%i;/2025 M.BEHERA c.o. SgURT NO. gfder btd. 9999-12- EEE
1226572026 |15 02. 2026 §§E¥§626 P.K.ROUTRAY |C.O. ggURT NO. ?fder btd. 2026-02- EEE
{:12288/2026 18.02.2026 ?2??58;6 B DAS c.o. gogig NO. ?fder btd. 2026-03- ;Ei
) [12289/2026(18.02.2026 ???52}2025 A KUMAR c.o. gogig NO. ?ider btd. 2026-02= lpp11 5 %gi
[—12301/2026 18.02.2026 225;2026 T BAG c.o. gogig NO. ?fder btd. 2026-02- g%;
;_12311/2026 18.02.2026 [0, 1C)°  la momanty lc.o.  [(O0F MO [OEder DEd. 20260z R s géi

3 [12316/2026[18.02.2026  |CONTC- A.K. ROUL  |[C.O.  |COURT NO. |Order Dtd. 2026-02- |CONTEMPT |(S¢




| 7494/2023 | 3 OLD 13
ABLAPL- COURT NO. |[Order Dtd. 2026-02-
12317/202618.02.2026 77750 - |S.BARIK c.o. 3000 i
ABLAPL- COURT NO. |[Order Dtd. 2026-02-
12318/202618.02.2026 [0 7" - |S.BARIK c.o. |3 op e
WP (C) — COURT NO. |Order Dtd. 2026-02-
12319/202618.02.2026 |57/ 0o [AK SWAIN c.o. |3 op i
cMP- COURT NO. Order Dtd. 2026-02- [WRIT
12320/202618.02.2026 | ;oo o, . |B.BARIK c.o.  |3o0p 1 R ANCH-3
WP (C) — COURT NO. |Order Dtd. 2026-02-
12321/202618.02.2026 | J-oc -0 . |D P DASH c.o. |53 e
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
12322/202618.02.2026 |, coc o0 . D P DASH c.o. |53 1 ERANCH-5
WP (C) — HRUDANANDA COURT NO. |Order Dtd. 2026-02- |WRIT
12323/2026|18.02.2026 4100/2026 |MOHAPATRA c.0. 23 17 BRANCH-6
WRIT
WP (C) — SATYAM KUMAR Order Dtd. 2026-02- |BRANCH
12002/2026|18.02.2026 |55 co0" 0o ooy GENERAL o1 (DTVISTON
BENCH-3)
WP (C) - Order Dtd. 2026-02-
12003/2026(18.02.2026 4486/2026 KABITA PATRA |GENERAL 17
CONTC- ARUN KUMAR .
12004/2026|18.02.2026 4996/2025 |HOTA GENERAL Entire Document CONTEMPT
TRP (C) - Petition With
12007/202618.02.2026 424/2025 MAHADEV SAHU GENERAL Annexures
MISC.
FAO- SIBANANDA . .
12008/2026(18.02.2026 708/2019 PATRA GENERAL Entire Brief APPEAL
SEC.
WPC (OAC) - |[MANOJ KUMAR Order Dtd. 2024-04-
12009/2026 [18.02.2026 |1 o000 00 | GENERAL 05 OA Branch
WP (C) — SHANKARSAN Order Dtd. 2020-01- |WRIT
12010/2026 |18.02.2026 |, o0 000 |0 Ty GENERAL 55 ERANCH-€
WP (C) - MANAS RANJAN Order Dtd. 2026-01- |WRIT
12011/2026(18.02.2026 |15 20" 00| Caboo GENERAL o8 ERANCH-8
RFA- PRAHALLAD Order Dtd. 2019-11- |FIRST
12012/2026(18.02.2026 g, 0000 |Lpae o o [GENERAL Te ADDEAL
WP (C) - SRITAM KUMAR Order Dtd. 2023-01- |WRIT
12013/2026118.02.2026 151 45/5023 |moHapATRA  |[CCNERAL 30 BRANCH-1
WP (C) - SRITAM KUMAR Order Dtd. 2023-01- |WRIT
12014/2026|18.02.2026 |51 69/2023 |moHAPATRA  |CCNERAL 30 BRANCH-1
ABLAPL- JEET SWARUP Order Dtd. 2026-02-
12016/2026|18.02.2026 (o070 [ GENERAL 70
CMP- DINABANDHU . WRIT
12039/2026|18.02.2026  |Soo7 00 c oy caony GENERAL Final Order ERANCH-5
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WP (C) -

MANOJ KUMAR

Order Dtd. 2024-07-

WRIT

12056/202618.02.2026  |;¢ =) S GENERAL o N NCH- S
RVWPET - MANOJ KUMAR Order Dtd. 2025-05-
12066/2026(18.02.2026 |00 0o [ GENERAL o
BLAPL- ASUTOSH Order Dtd. 2026-02-
12080/2026(18.02.2026 |- 5027 o (200080 GENERAL o
WP (C) - MANOJ KUMAR Order Dtd. 2025-11- [WRIT
12087/2026(18.02.2026  |ycod oo |noe GENERAL o RANCHAL
WP (C) - DINABANDHU ,
12094/2026(18.02.2026 | 1o o) 700 o a2 GENERAL Final Order
WP (C) - MANOJ KUMAR Order Dtd. 2026-01- [WRIT
12102/2026(18.02.2026  |5o007 o [ GENERAL > N NCH 3
CMP- BISWARANJAN Order Dtd. 2026-02-
12116/202618.02.2026 | oo oo, [ohs GENERAL o
ABLAPL- KISHOR Order Dtd. 2026-02-
12132/2026(18.02.2026  |550/5006  |cianpaa pas |GENERAL o
WRIT
WP (C) — Order Dtd. 2026-02- |BRANCH
12134/2026(18.02.2026 |goc ) o [KAJAL SAHOO |GENERAL o oTVISTON
BENCH-3)
FAO- MANOJ KUMAR Order Dtd 2019-12- MISC.
12143/2026(18.02.2026 | coc 000y |nana GENERAL > APPEAL
SEC.
ABLAPL- BABITA , ,
12158/202618.02.2026 Yoo o0, foner o GENERAL Entire Brief
ABLAPL- BABITA ,
12182/2026118.02.2026 10892/2024 PATTNAIK GENERAL Entire Document
RVWPET - MANOJ KUMAR Order Dtd. 2025-03- |CIVIL
12188/2026(18.02.2026 |1 yooo |pas GENERAL o EuTeTon
CONTC- BISWAJIT Order Dtd. 2026-02-
12190/2026118.02.2026 6109/2024 |MOHANTY GENERAL 11 CONTEMPT
RVWPET - MANOJ KUMAR Order Dtd. 2025-03- |CIVIL
12191/202618.02.2026 | o0t 2> [ GENERAL o EvTeTon
WP (C) — MANOJ KUMAR Order Dtd. 2021-08- WRIT
12192/2026(18.02.2026  |oe o) o o GENERAL o N NCH_
WP (C) - HIMANSHU Order Dtd. 2026-02- WRIT
12206/202618.02.2026 1,415 /5013 |BHUSAN DasH |CONERAL 11 BRANCH-3
ABLAPL- JITENDRA Order Dtd. 2024-11-
12229/2026(18.02.2026 1500 000, [xiuny panpa (GENERAL o
WP (C) - SANDHYARANT Order Dtd. 2026-02- "RIT
12233/2026118.02.2026 27765/2025 PANT GENERAL 17 BRANCH
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| | BENCH-2)
12235/2026|18.02.2026 ?i§53;2025 gﬁigﬁiADA GENERAL ?gder btd. 2026-02-
12238/2026|18.02.2026 ?53253;024 E?igié GENERAL ?gder btd. 2026-02-
PADHIHARI
12249/2026|18.02.2026 gs;g>;023 EiﬁiiNgiTRI GENERAL ?gder btd. 2025-12- giiECH—Z
WRIT
T Y - S S =
BENCH-2)
12271/2026|18.02.2026 fg?gg;ZOZS ﬁgﬁigzggi GENERAL ?gder btd. 2026-02- |pp17 o
12278/2026|18.02.2026 g?igf;OZS ﬁgﬁigzggi GENERAL Entire Brief ;iégINAL
12280/2026|18.02.2026 fi§52626 giigiﬁiii GENERAL ?gder btd. 2026-02= |pp17 4
12283/2026|18.02.2026 ?3?52;2025 ?;g;NAIK GENERAL ggder btd. 2026-02- lpppp 4
12284/2026(18.02.2026 ?igi%;2025 BIKAS SWAIN |GENERAL ?;der btd. 2026-02- |garq 5
12005/2026|18.02.2026 225;2026 B.M.RANA GENERAL ?gder btd. 2026-02-
12023/2026|18.02.2026 giéi;;2024 gzﬁgiNKAR GENERAL ?gder ptd. 2025-10-
12024/2026|18.02.2026 ?5?5619 gzﬁgiNKAR GENERAL ggder btd. 2021-03- |y 5 ¢.
12026/2026|18.02.2026 ¥§£§1;2025 igﬁgiNKAR GENERAL ?gder btd. 2025-10- EE;ECH—l
12035/2026(18.02.2026 2381/1998 J PARIDA GENERAL gzgiiizziﬁ,igi;;SZé,
12036/2026|18.02.2026 2225;013 S SWAIN GENERAL ggder btd. 2026-02- iéggAL
SEC.
12037/2026|18.02.2026 §§5/1962 D K JENA GENERAL 2§der btd. 9999-12-
12038/2026|18.02.2026 fggg3;026 P MOHANTY  |GENERAL ?gder btd. 2026-02-
12041/2026|18.02.2026 ggéf;626 P MOHANTY  |GENERAL ?gder btd. 2026-01-
12043/2026|18.02.2026 g§§¥§625 S DASH GENERAL ?ider btd. 2026-02-
12045/2026|18.02.2026 35§¥§625 S DASH GENERAL ?ider btd. 2026-02-
12047/2026|18.02.2026 22235856 P K MISHRA |GENERAL ?gder btd. 2026-03- |pppp
12052/2026(18.02.2026 52 ()" ls pag GENERAL Order Drd. 206 R o3
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CRLMC- Order Dtd. 2026-02- |CRIMINAL
12054/20261(18.02.2026 521/2026 R K BARIK GENERAL 17 MISC
WP (C) - Order Dtd. 2026-02- [WRIT
12057/20261(18.02.2026 37340/2025 R K BARIK GENERAL 17 BRANCH-8
MATA- Order Dtd. 9999-12-
12059/20261(18.02.2026 304/2024 U P BAG GENERAL 31
CRLMC- Order Dtd. 2026-01-
12061/20261(18.02.2026 1623/2025 S K PRADHAN |GENERAL 30
CRLMC- Order Dtd. 2026-01-
12063/20261(18.02.2026 1623/2025 S K PRADHAN |GENERAL 30
CRLMC- Order Dtd. 2026-01-
12064/20261(18.02.2026 1623/2025 S K PRADHAN |GENERAL 30
ABLAPL- Order Dtd. 2026-02-
12067/2026(18.02.2026 986/2026 S DAS GENERAL 17
MATA- Order Dtd. 2026-03-
12069/20261(18.02.2026 479/2025 M R BARIK GENERAL 25
WRIT
WP (C) — Order Dtd. 2026-03- |BRANCH
12071/2026(18.02.2026 4071/2026 P BEHERA GENERAL 53 (DIVISION
BENCH-2)
ABLAPL- Order Dtd. 2025-12-
12073/20261(18.02.2026 11506/2025 A MOHANTY GENERAL 02
CRLMC- Order Dtd. 2026-02-
12075/2026(18.02.2026 457/2026 P K PAL GENERAL 17
ABLAPL- Order Dtd. 2026-02-
12076/2026(18.02.2026 1002/2026 M K PANI GENERAL 17
ABLAPL- Order Dtd. 2026-02-
12078/20261(18.02.2026 1037/2026 M K PANI GENERAL 17 BAIL-2
BLAPL- Order Dtd. 2026-02-
12200/20261(18.02.2026 10102/2025 L. K PRADHAN |GENERAL 03 BAIL-1
CRLMC- Order Dtd. 2026-02-
12201/2026(18.02.2026 523/2026 SARAT DASH GENERAL 18
WRIT
WP (C) — Order Dtd. 2026-02- |BRANCH
12202/2026/18.02.2026 22444/2025 KIRTAN DANG |GENERAL 17 (DIVISION
BENCH-2)
CONTC- Order Dtd. 2026-02-
12203/20261/18.02.2026 3850/2025 KIRTAN DANG |GENERAL 17
WP (C) — MANOJ KUMAR Order Dtd. 2026-02- [WRIT
12204/2026/18.02.2026 16343/2024 PANT GENERAL 17 BRANCH-5
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WA- Order Dtd. 2026-01- |[WRIT
12205/2026118.02.2026 2606/2023 P K SWAIN GENERAL 57 APPEAL
WRIT
WP (C) - Order Dtd. 2019-11- |BRANCH
12207/2026 (18.02.2026 |/, 520", |G S MOHANTY |GENERAL s (DTVISTON
BENCH)
WP (C) - Order Dtd. 2026-02- [WRIT
12208/2026118.02.2026 19769/2023 S PRUSTY GENERAL 11 BRANCH-1
WP (C) - s C Order Dtd. 2026-04- |[WRIT
12213/2026118.02.2026 |1 5-00 /5010 [BATRIGONJON |CENERAL 15 BRANCH-2
RPFAM- Order Dtd. 9999-12- |FIRST
12217/2026(18.02.2026 |- % P C MISHRA |GENERAL 31Petition, Annexure, [APPEAL
RPFAM- Order Dtd. 2023-05- |FIRST
12220/2026(18.02.2026 |, 2000 o |6 ROUT GENERAL 05Entire Order, APPEAL
CRLREV- Order Dtd. 2025-11- |CRIMINAL
12226/2026(18.02.2026  |/,)"0 0. |S K SAMAL GENERAL o EEVTSTON
CRLREV- Order Dtd. 2025-11- |CRIMINAL
12230/2026(18.02.2026 |/,)"0 0. |S K SAMAL GENERAL o EEVISTON
ABLAPL- Order Dtd. 2022-07-
12231/2026(18.02.2026 |/ 0o, [R SAMAL GENERAL e BATL-1
oJc- Order Dtd. 2011-04-
12232/2026(18.02.2026 |70 ) oo [R C ROUT GENERAL i
WRIT
WP (C) - Order Dtd. 2020-12- |BRANCH
12234/2026(18.02.2026 |3, 7c" - |S BARIK GENERAL 0 (DTVISTON
BENCH)
WP (C) - Order Dtd. 2011-10-
12236/20261(18.02.2026 27736/2011 S BARIK GENERAL o5
12237/2026|18.02.2026 |SA-12/1985|T K NAYAK GENERAL gider Dtd. 2000-04-
WP (C) - Order Dtd. 9999-12- [WRIT
12240/2026118.02.2026 40973/2021 P K NAYAK GENERAL 31Petition,Annexure, BRANCH-3
0Jc- Order Dtd. 9999-12-
12243/20261(18.02.2026 183/1951 R C ROUT GENERAL 31
WRIT
WP (C) - Order Dtd. 2026-01- |BRANCH
12257/20261(18.02.2026 12526/2025 H K MULIA GENERAL 20Entire Order, (DIVISION
BENCH-2)
WRIT
WP (C) - Order Dtd. 2026-02- |BRANCH
12258/2026118.02.2026 4981/2026 A K ROUT GENERAL 18Entire Order, (DIVISION
BENCH-3)
ABLAPL- Order Dtd. 2025-11-
12259/2026 (18.02.2026 (/'S0 ", |A K NAYAK GENERAL 1 8Entire Order, BATL-2
WRIT
WP (C) - Order Dtd. 2025-11-
12260/2026(18.02.2026 |1 5c0 |G D DAS GENERAL o0 BRANCH
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| BENCH-3)
12265/2026|18.02.2026 ggég;;2025 K K NATH GENERAL ?gder btd. 2025-12-
12266/202618.02.2026 gzgg;;2025 SARAT DASH |GENERAL Sgder btd. 2026-01- giiECH_l
12267/2026|18.02.2026 ?§§553526 P S DAS GENERAL ?gder btd. 2026-02- lpp11 o
12268/2026|18.02.2026 g?g/2025 R C ROUT GENERAL fﬁ?iiifiig,igii;igé,
12269/202618.02.2026 2528}5026 A K ROUT GENERAL ?gder ptd. 2026-02- giiECH—l
12286/2026|18.02.2026 ?jg;/zooz N K ROUT GENERAL ggder btd. 2006-11-
12287/2026|18.02.2026 523?5006 P K BARIK  |GENERAL ggder btd. 2006-05- ;i;giﬁAL
12290/2026(18.02.2026 |1V . IS S JENA  |GENERAL ?ggiiiizdérigi?_09_ e NCH. S
12291/2026|18.02.2026 ?§§§514 S P SAMANTA |GENERAL 2§giiiizdérigi?_01_ M.J.C.
12292/2026|18.02.2026 ?E;g;;2021 K N SAHOO  |GENERAL gfgiiifzdér22i?'07' e NCHS
12293/2026 |18.02.2026 ?féi;;2024 B RANA GENERAL g?giiiizdérigi?_05_ e ANCH-4
12294/2026|18.02.2026 35532511 R SHARMA GENERAL SigiiiiidérEZi?_O4_
12295/2026(18.02.2026 Zg§52615 A P SAHOO  |GENERAL gggiiiizd6r§2i?_12_
12296/2026|18.02.2026 §g§5§615 A P SAHOO  |GENERAL gggiiiiidérigi?_lz_
12297/2026|18.02.2026 ?Zé§;;2023 S PATTANAIK |GENERAL ?gder btd. 2026-02- giiECH—5
12298/2026|18.02.2026 25581;2017 P JENA GENERAL 2zder btd. 2017-11-
12299/2026|18.02.2026 $§252624 S s JENA GENERAL gigiiiizdériii?'lz' M.J.C.
12300/2026 |18.02.2026 ggég};026 C R NAYAK  |GENERAL O der Drd. 20260 R o1
12302/2026 (18.02.2026 ¥§é§>5025 S HUSSAIN  |GENERAL e Drd. o R g
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A

WP (C) -

Order

Dtd.

2026-02-

WRIT

12303/20261(18.02.2026 5227/2025 A DAS GENERAL 10 BRANCH-5
WRIT
WP (C) - Order Dtd. 2026-02- |BRANCH
12304/20261(18.02.2026 32111/2025 G C DAS GENERAL 13 (DIVISION
BENCH-3)
WP (C) - Order Dtd. 2025-01-
12305/20261(18.02.2026 1995/2025 B SWAIN GENERAL 0
WP (C) — Order Dtd. 2026-02-
12306/20261(18.02.2026 4886/2026 J P KAR GENERAL 18
CMP- Order Dtd. 9999-12-
12307/20261(18.02.2026 1135/2025 J P KAR GENERAL 31
WP (C) — Order Dtd. 2026-02- [WRIT
12308/20261(18.02.2026 17656/2025 S K PARIDA GENERAL 18 BRANCH-5
WRIT
WP (C) — Order Dtd. 2026-01- |BRANCH
12309/20261(18.02.2026 22656/2025 P K JENA GENERAL o9 (DIVISION
BENCH-2)
WP (C) — Order Dtd. 9999-12- [WRIT
12310/20261(18.02.2026 6262/2025 A B MALLICK |GENERAL 31 BRANCH-6
WP (C) - TN Order Dtd. 2026-02- |WRIT
12312/20261(18.02.2026 11224/2025 CHOUDHURY GENERAL 10 BRANCH-3
WP (C) - Order Dtd. 2026-02- |[WRIT
12313/20261(18.02.2026 3566/2026 B SAHOO GENERAL 13 BRANCH-4
ABLAPL- Order Dtd. 2026-01-
12314/2026/18.02.2026 449/2026 S SATAPATHY |GENERAL 21 BAIL-1
WP (C) - Order Dtd. 2026-02-
12315/20261(18.02.2026 20408/2025 P N NAYAK GENERAL 17

41)

(Se
No-
21)

(Se¢
No-
11¢

(Se
No-
11¢

(Se
No-
11¢

(Se
No-
11¢

(Se
No-
32)

(Se
No-
11¢

(Se

35)

NIC



